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obligatioh have been imposed while
issuing C.O.B. hcences to foreign firms
during the last three years;

(b) 1if so, the reasons for gving
the.c concessions to foreign firms,

(c) whether foreign firms have taken
undue advantage of these concessions
by expanding their capacities consider-
ably, and

(d) the mecasures Government pro-
pose to take to undo the harm done to
the Indian scctor of ndustry ?

FHE MINISTER OF INDUSTRIAL
DI VELOPMENT AND SCIENCE
AND IECHNOLOGY (SHRI (.
SUBRAMANIAM) .(a) to (d). Carry-
ing on business (COB) licences arc
1ssued to those undertakings which hud
set up manufacturing capacities ot
taken cffective steps’ for their establish
ment during a period of exemption
from industrial  licensing  As  the
grant ol COB licence amounts to the
recognition of an existing capacity,
conditions regarding dilution of foreign
holding and export obligation aie not
imposed 1n such cases unless there arc
special circumstances This  policy 15
tollowed in respect of all concerns.
‘Therefore, there 1s no question of giv-
ing any concessions to foreign firms
in this Yegard or of theirr taking any
undue advantage

Under the Foreign Exchange Regu-
lation Act of 1973, all compamies hav-
g a foreign equity of more than 40%
are required to seek approval for con-
tinuance of their activitres This will
provide Government ap opportunity to
review the working of these companies
with reference to the contribution that
these companies are making to the
economy.
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SETTING UP OF A PLANT IN GUJARAT
TO0 PRODUCE CALcluUM CARBIDE IN
COLLABORATION WITH BULGARIA

“479. SHRI  FATESINGHRAO
GAEKWAD: Will the Minister of
INDUSTRIAL DEVELOPMENT AND
SCIENCE AND TECHNOLOGY be
pleased to state .

(a) whether there is any proposal to
set up a joint plant in Gujarat for the
production of calcium carbide in colla-
boratiopr with Bulgaria; and

(b) if so, the main features thereof ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND IENCE
AND TECHNOLOGY (SHRI C.
SUBRAMANIAM): (a) and (b). Gov=-
ernment have not received any proposal
for setting up of a umt for manufnp-
ture of Calcium Carbide jointly i
collaboration with Bulgaria.





